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s. States™JTs Total funds Total funds Total funds
No sanctioned and sanctioned and sanctioned and
released during released during released during

1995-96 1996-97 1997-98

14. Manipur 92.0/ 34.16- 39.00
15. Meghalaya 85.61 59.47 25.63
16. Mizoram 801.41 378.36 943.64
17. Nagaland 25.70 8.43 32.50
18. Orissa 642.02 270.26 282.00
19. Punjab 344.39 287.04 391.82
20. Rajasthan 258.77 421.74 77.51
21. Sikkim 170.29 149.89 158.04
22. Tamil Nadu 848.73 386.38 457.99
23. Tripura 14.63 6.90 20.66
24. Uttar Pradesh 923.96 1033.06 497.14
25. West Bengal 589.18 457.47 384.38
26. Andaman & 60.49 3.66 3.99

Nicobar Islands
27. Chandigarh 8.06 3.52 1.20
28. Dadra & Nagar 1.44 0.00 0.00
Haveli

29. Daman & Diu 1.44 0.50 0.00
30. Delhi 368.21 109.21 70.24
31. Lakshadweep 2.70 1.19 0.00
32. Pondicheery 9.26 7.03 5.53
33. Others* 1674.55 2016.88 2964.74

*Funds released to agencies other than State Government and State Nodal Agencies
undefciogas, improved chulha, biomass gasifier and small hydro power programmes.

Status of Planning Commission

*238. DR. ARUN KUMAR SARMA: Will
the PRIME MINISTER be pleased to state:

(a.) whether Planning Commission is a
Constitutional -body like the Finance
Commission or it is an extra-constitutional
body formed after the -constitution was
adopted;

(b) if it is a constitutional body, why its
formation, authority and jurisdiction are not
clearly specified in the constitution like the
Finance Commission;

(c) whether National Development
Council (NDC) is also an extra-constitutional
body like the Planning Commission; and

(d) if not, what is the constitutional status
and role of NDC?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS,
PARLIAMENTARY AFFAIRS AND
PLANNING AND PROGRAMME

IMPLEMENTATION (SHRI RAM NAIK):
(a) Planning Commission was set up by the
Cabinet Secretariat Resolution dated the 15th
March, 1950 and is not a constitutional body
like the Finance Commission.

(b) Does not arise.

(¢c) and {d) The National Development
Council was set up by a Resolution of the
Cabinet Secretariat dated August 6, 1952 to
strengthen and mobilise the effort and
resources of the nation in support of the Five
Year Plan, to promote common economic
policies in all vital spheres and to ensure the
balanced and raped development of all parts
of the country. The Government
considered  the
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recommendations of the Administrative
Reforms Commission and reconstituted the
National Development Council vide Cabinet
Secretariat Resolution dated the October 7,
1967. The redefined functions of the NDC are
as follows:

(i) to prescribe guidelines for the
formulation of the National Plan,
including the assessment of resources for
the Plan;

(ii) to consider the National Plan as
formulated by the Planning Commission;

(iii) to consider important questions of
social and economic policy affecting
national development;

(iv) to review the working of the Plan
from time to time and to recommend such
measures as are necessary for achieving
the aims and targets set out in the National
Plan, including measures to secure the
active participation and co-operation of
the people, improve the efficiency of the
administrative services, ensure the fullest
development of the less advanced regions
and sections of the community and,
through sacrifice borne equally by all
citizens, build up resources for national
development.
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